
BEFORE THE NATIONAL GREEN TRIBUNAL (SOUTHERN ZONE)  

AT CHENNAI  

 

Original Application No. 95 of 2023  

 

1. Kannappan, 

Son of Theepanjan, 

Tsunami Quarters, 

Thazhuthali Kuppam, Cheyyur,  

Kancheepuram. 

Ph: 9566254546 Email: yogeshwaranadv@gmail.com  

 

2. D. Moorthy, 

Son of Duraikannan, 

Tsunami Quarters, 

Thazhuthali Kuppam, Cheyyur,  

Kancheepuram. 

Ph: 9566254546 Email: yogeshwaranadv@gmail.com         ……Applicants 

 

Versus 

 

1. The Tamil Nadu Coastal Zone Management Authority,  

    Rep by its Member Secretary, 

    No.1, Jeenis Road, Panagal Building, 

    Ground Floor, Saidapet, Chennai – 600 015  

    Email: tndoe@tn.nic.in, Phone: 044-24336594                 

    & ORS                ……Respondents 

 

 

ADDITIONAL TYPED SET OF DOCUMENTS FILED BY THE 1ST 

RESPONDENT 

S.NO Date Description of the Documents Pg. No. 

1 05/06/2025 Show Cause Notice Issued 1-53 

2 05/06/2025 Electricity Disconnection 54-85 



3 13/07/2025 Show Cause Remainder 86-92 

4  Reply from Violators 93-146 

5 16/07/2025 Called for Personal Hearing 147-166 

6 23/07/2025 Personal Hearing Enquiry 167-195 

7 28/07/2025 Final Orders Passed 196-235 

8 30/07/2025 Final Orders Dispatched 236-238 

 

 

DR D SHANMUGANATHAN
STANDING COUNSEL 
GOVERNMENT OF TAMIL NADU
NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE
CHENNAI

DATE: 31.07.2025


(Note: The page numbers are at the bottom of every page)
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l

From;
lvl,S.RamaMohan Rao,
S/o. Marayya,
No. 1/2, Krishnabai Street,
T.Nagar, Chennai-600 0 1 7,

By RPAD l 3 JUN 2025

Date: J I June 2025 ,

To:
Tamil Nadu State Coastal Zone Management Authority,
O/o. Department of Environment and Climate Change,
9th Flegr, Metros,
Anna Salai, Nandanam,
Chennai- 600 035.

Subject: Reply to your Show Cause Notice (Lr.No.Pl 11484/20;3)dated
05,06,2025.(Building Location - Latitudp : 12.343408 N, Longitude
80.060347 E, S. F. No. 49511, Paramankeni Village, Cheyyur Taluk,
Chengalpatfu District)

Sir/I\4adam,

I am the owner of a super structure with ground floor with cement sheet, referred
to in your notice. The said sffucture has an asbestos (cement) roof and is a
temporary shed constructed solely for the accommodation of watchman
employed to oversee the property. The said structure is not of a permanent nature
and is not used for any commercial purposes, nor is it occupied as a residence by
myself or any of my family members. Its exclusive function is to serve as a
watchman's shelter.

In view of the above facts, specifically the temporary and non-permanent nature
of the structure, and its limited uss solely for waJshman aggommodation, I
respectfully request that any proposed action in connection with this matter be
reconsidered and dropped.

Yours Truly,

G/-E
M.S.Rama Mohan Rao.

Copy to:

1) The Chairperson,
TamilNadu State Coastal Zone Management Authorify/
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Additional Chief Secretary to Government

Environment, Climate Change and Forest Department,

Secretariat,
Chennai - 600 009.

2) The Chairman/DCZMA,
District Collector,
Chengalpattu District
Chengalpattu - 603 001.

3) The Member SecretarylDczMA,
Personal Assistant (G) to the District Collector,
r$engalpattu District,
Chensarhattu - 603 001.
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\I
Bv RPAD

13 JUN Zttti ;

Date: l1
From:
M.S.Ra4a Mohan Rao,
S/o. Marayya,
No. l/2, Krishnabai Street,
T.Nagar, Chennai-600 017

To:
Tamil Nadu State Coastal Zone Management Authority,
O/o. Department of Environment and Climate Change,
9th Floor, Mgtrps,
Anna Salai
Nandanam,
Chennai- 600 035.

Subject : Reply to your Show Cause Notice (Lr.No.Pl/148412023) dated
05.06.2025.(Building Location -Latitude : 12.341619 N, Longitude :

80.059216 E, S. F. Nos. 49512A and 496164.1, Paramankeni Village,
Cheyyur Taluk, Chengalpattu District)

SirAvladam,

I am the owner of a Guest house measuring a built up area of about 2660 Square

tbet consisting of Ground and First Floors, in the land comprised in Survey

Nos.495 part and Survey No. 49616 part in Paramankeni Village, Cheyyur Taluk,

Chengalpattu District (ie. the building referred in your notice). The Said Guest

House was constructed after getting necessary permission from the local

Panchayat (President, Paramankeni Village Panchayat Lathur Panchayat Union).

The patta forthe said land has been obtained in my name. Priorto the construction

of the said building, I have a container bunk house in the said land. For about 9

years, I have not received any objection from the government or any other

authorities with respect.of the usage of the container houseor the guest house in

the said land.
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2) I have made the necessary payments and got electricity connection and

building approval (from the Village Panchayat President) and the details of the

same are as follows:

(i) On 14.05.2015, I ha'oe paid Rs.2,29,7651- as electrieity deposit and other

charges and I have got Electricity Connection.

(ii) On 01.03.2016, I have paid a fee of Rs.8,600/- to the Paramankeni Village

Panchayat, for obtaining Building Plan Approval (Container Bunk House).

(ii) On 01.03.2016, I have obtained Building Plan Approval (Container Bunk

House) from the President of Paramankeni Village Panchayat.

(iii) On 28.07.2023, I have obtained Payment Advice from the Paramankeni

Village Panchayat.

(iv) On 01.08.2023, I have paid an amount of Rs.30,700/- towards Building Plan

Approval Charges.

(v) On 01.08.2023, I have paid an amount of Rs.57,238/- towards Labour Fund

(vi) On 01.08.2023, I have paid an amount of Rs.1,000/- towards Armed Force

Flag Day Fund.

(vii) On 01.03.2023, I have obtained Building Plan approval from the President

of Paramankeni Village Panchayat.

3) I have been using the said building as guest house for me and my family

members and no commercial activity has been done in the place. Recently, I

learned that the said Guest House has been constructed in the Coastal Regulation

Zone III (CRZ III) and hence I ought to have got prior permissions / no objection

certificates from the Department of Environment, Pollution Control Board and

Director of Town and Country Planning authorities.

4) I humbly submit that since I got permission and approval for the construction

of the building tiom the local Panchayat authority, I was of the view that my

Guest House construction was properly approved. The non receipt of permission
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from the Pollution Control Board, Environment Department and DTCP is neither

willful, nor wanton and only due to my innocence. Hence, I filed applications to

(i) the Director,'Department of Environment and Climate Change, Saidapet,

Chennai, (ii) the Assistant Director of Town and Country Planning, Chengalpet

and (iii) the District Pollution Control Committee, Maraimalai Nagar,

Chengalpattu and for granting necessary permission/regularization for the

construction of the above said guest house.

5) The application submitted by me to the District Pollution Control Committee,

Maraimalai Nag4r, Chengalpattu and to the l)irector, Departrnent of Environment

and Climate Change, Saidapet, Chennai, are pending. However, the Assistant

Director of District Town and Country Planning, Chengalpattu, without

considering the t-acts, has passed an impugned order dated 10.04.2024, insffucting

me to discontinue the use of the building within 30 days from the date of the

receipt of the said ordgr, failing which appropriate action under Sub Section (2-

A) of Section 56 of the Town and Country and Planning Act. The Assistant

Director of District Town and Country Planning, Chengalpatfu has passed the

order without giving me an opportunity to hear me or my authorized

representative in person. Further has not whispered anything about the approval

obtained me from the concerned Village Panchayat President after paying

necessary charges. Hence, I have filed an appeal to the Director of Town and

Country Planning, at Koyambedu, Chennai and it is pending.

6) In a report filed by the District Collector Chengalpattu to the Hon'ble National

Green Tribunal, it has been stated that three buildings including the aforesaid

building owned by me got approval from the Village Panchayat.

7) The aforesaid building is situated in CRZ-III and does not fall within a No

Development Zone. As mentioned earlier, the construction was carried out with
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the approval of the local panchayat authority. After learning that the construction

may have been undertaken without the necessary permissions from the

appropriate authorities, I have since filed applications and appeal seeking

regrlarization of the said building.

Therefore, I request you to kindly consider the above, s ffiY reply to your show

cause notice and to defer any action until the said applications and appeal are duly

disposed of by the relevant authorities.

Yours Truly,

ov--gW-L-*
M. S. Rama Mohan Rao.

Annexures:

1. Copy of the Sale Deed registered as Doc.No.602012007.

2. Copy ofl the Sale Deed registered as Doc. No.5808/2007

3. Copy of the Patta for Lands in Survey No.495l2 and Survey No.496l6Az

4. Copy of the Adangal & Land Tax Receipts upto 2024.

5. Copy of the Payment Advice Notice from the Paramankeni Village (Letter

No.5/2023 dated 28.07 .2023),

6. Copy of Payment ReceiPts

7. Copy of Building Approval Plan (Container Bunk House)

8. Copy of Building Approval Plan.

9. Copy of the Application submitted to the District Pollution Control

Committee, Maraimalai Nagar, Chengalpattu

10. Copy ql thg Applic4lio4 sulmitted to _the Diregtol, Department of

Environment and Climate Change, Saidapet, Chennai,
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I 1. Copy of the Application submitted to the Assistant Director of District Town

*d ColntV Planqing Chengalgatru:

12. Copy of the Impugned Order dated 10.04.2024, passed by the Assistant

Director of District Town and Country Planning, Chengalpattu.

13. Copy of the Appeal filed to the Director of Town and Country Planning at

Koyambedu, Chennai.

Copy to:

1) The Chairperson,
Tamil Nadu State Coastal Zone Management Authority/
Additional Chief Secretary to Govemment,
Environment, Climate Change and Forest Department,
Secretariat,
Chennai - 600 009.

2) The ChairmaniDCZMA,
District Collector,
Chengalpattu District
Chengalpattu - 603 001.

3) The Member Secretary/DCZMA,
Personal Assistant (G) to the District Collector,
Chengalpattu Distri ct,
Chengalpattu - 603 001.
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RPAD
From:
M. Thulasi,
Wo. Mr. S. N. Reddy,
Flat No:B4Ist Floor,3819 Bhavani Homes,
IstStreet,Venkatesh Nagar Main Road,
Virugarnbakkam<
Chennai:600092.

To:
Tamil Nadu State Coastal Zone ivlanagement Authority,
O/o. Department of Environrnent and Climate Change,

9e Floor, Metros,
Anna Salai,
Nandanam,
Chennai- 600 035.

Subject: Reply to your Show Cause Notice (Lr.No.Pl 1148412023) dated

05.06.2025.(Building Location -Latitude : 12.343442N, Longitude :

80.060706E, S. F. No. 496168, Paramankeni Village, Cheyyur Taluk,
Chengalpattu District)

SirAvladam,

I am the owner of a container house (in ground floor) with compound wall,
referred to in your notice. Tne -said container house is a temporal-v strucfure and

it can be shifted from one place to another. The said structure is not of a

permanent nature and isnot used for any commercial pulposes, nor is it
occupied as a residence by myself or any of my family members and it is used

as a watchman shed. The container house and compound wall thereon are only

for safety and protection of the Land.

In view of the above facts, specifically the temporary and non'permanent nature

of the structure, and its limited use solely for protection of the Land, I
respectfully request that any proposed action in connection with this matter be

reconsidered and dropped.

Your'sTruly,

{'l'

I3 JUN

Date:12

(M.TTTULASD
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a

Copy to:

1) The Chairperson,
Tamil Nadu State Coastal Zone Management Authority/
Additional Chief Secretary to Government
Errvironmenf Climate Change and Forest Departmen!
Secretariat
Chennai - 600 009.

2) The Chairman/D CZI\[A,
District Collector,
Chengalpattu District
Chengalpattu - 603 001.

3) The Member SecretarylDCZl\Mo
Personal Assistant (G) to the District Collector,
Chengalpattu Disfiict
Chengalpattu - 603 001.

Your'sTruly,

rItlh*l*
M.THLJLASI)
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Mr. Thirumalai Varadarajan, 

S/o. T.N.Gopalan, 

No. 5/11, Rajamannar Street, 

T. Nagar, Chennai – 600 017 

  

Mrs. Kalapana Babu, 

W/o. Babu Thiagarajan, 

No. 14, Fourth Cross Street, 

Karpagam Gardens, 

Adyar, Chennai - 600020. 

 

Mrs. Indira Subramaniyam, 

W/o. Subramaniyam, 

No. 26, Rajasekara Mudali 

Street, 

Chennai - 600004. 

 

 

Mr. M.S.Rama Mohan Rao, 

S/o. Late M.Marayya, 

No.1/2, Krishnabai Street, 

T.Nagar, Chennai 600 017. 
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T.M.Muthukumar, 

S/o. T.V.Mandravanan, 

SF Nos.270, 274 & 277, 

Avinashi Mangalam Road, 

Karunaipalayam Village, 

Avinashi - 641654. 

 

Mrs. M.Thulasi, 

W/o Mr. S.N.Reddy, 

33/9, Madras Battai Road, 

Villivakkam, Chennai 600 049. 

 

 

Mr.M.S. Rama Mohan Rao, 

S/o. Late M.Marayya, 

No.1/2, Krishnabai Street, 

T.Nagar, Chennai - 600 017. 

 

Mr.Gnanasehar Devadason, 

S/o. Gnanaraj, 

1A, Chinnandikuppam Main 

Road, 

Vettuvankani, 

Injambakkam, Chennai -

600115 
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Mr. L. Suren 

son of Lakshmanan, 

25/11A Sarangapani Street, 

T. Nagar, Chennai 600 017. 

 

 

Mr.M.S.Rama Mohan Rao, 

S/o.Late M.Marayya, 

No.1/2, Krishnabai Street, 

T.Nagar, 

Chennai--600 017. 

 

 

Dr CT. Arunachalam, 

S/o. S. Chidambaram, 

No. 3, Vidwan Sundaram 

Street, 

Nungambakkam, Chennai – 

600 034. 
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